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CENIRAi APMINISTIvATIVE TRIBUNAL
principal bench

NEW DELHI

G.P. NO. 173/94
IN

O.A. NO. 2910/92

New Delhi this the 19th day of October, 1994

THEHON'BLE Mi. JUSTICE S. G. JViAlHUR , CHAIRMAN
THE HON'BLe A/E. F. T. THmuVENGA^AM, MEMBHi (-A)

S. G. Tyagi S/C s. N. Tyagi,
R/C 36, HIG Duplex,
Chander Nagar,
Ghazlabad (UF). ... ^plicant
By Advocate Shr i R. K. Kamal

Versus

Shri p. p. Chauhan,
Chief Secretary,
Delhi Administr at ion,
Govt. of NET of Delhi. ... Respondent
By Advocate shri Anoop Bagai

0 R D E R (Oh.^)

Shri Justice S. G. Mathur

Learned counsel for the applicant states that

the judgment of this Tribunal has since been complied
with. These conteopt proceedings are accordingly
dropped and the notice issued to the respondents is

hereby discharged.
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